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ob single bench vacation courts

. .:i ...-= .'. - ,':.' '
on 29tr. oecqflll#r)aotLT,(saturday),': ofjthe Hon'lflre'Mr. Justice Kh. Nobin Singh
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at 10,30 a;m.and Hon'ble r"lr. lpltice Fnqf,ylgkum Jamir on Bth Januarv,
', . :.'l 'l . .:
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2019 (Tuesday) at Z..OO p.m . I ' {, rr-'' '

Fiting oiuigent matteiS.'perraining to civi!'bhd criminal will be allowed on

28th December,201'8 (Friday) and the 7il'Januaiy,'2019 (Monday) from 10:30 a'm'

..t",
to 2:30 p.m. for titie anove mentiong.cl Vacatiort Courts' '
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( R.K. MEMCHA DEVr )
REGISTRAR (JUDL,)

Copyto:- 'i ,, - r. '

1, The Advocahe General, Govt. of Manipur. I

2, The Govt. Advocates, Govt. of Manipur

3. The Registrai,,Adnrinistration &,Vigilance, H'igh Coult of Manipur.

4, The prdsiOer-ii,'High Court $ar.Association, M;rnipur' Frtr kintt in.fitrnrtrtirrr un. c'irct

5. The Presiden[o AMBA, Manip;rr, . to tlrc lccrrtre,l memher'v

6. All the Jt. Reglstrars, High",Cprrt of Manipur' : -

7. All the D.epu!y,Registrars, High Court of Manipur
g ihe princt'pat'Secrltary to Hon'bb The Chief -lusti6,e, High Court of Manipur'

9, All the Asgistapt flegistrars/L.R.O,/Sr. Giade Sftenfigrapher, High Court of Manipur'

10.The P.S: to llpn'ble Mr, Justice.lahusunf kum lamk'
11,The p,5,. to\Hcnrl-rle Mr, Justice Kh: Nobin Sint]h'

12.The P.S, to flqgistrar Gene/al, HiEh Court of l'4dnipur'

13,The P.S. toR€gistrar (Judicibl), High Court of Manipur

14,The Systeni.An'atyst, High Court.oiManipur for uploading the same to the official

website. '

rs nritnelupeiintendents, High Court of Manipur'

18. Notice Board;: :

19. Concerned fi{e, '', :'*r
tT. fu6tt'laort

( R.K. MEMCHA oful I
REGISTMR (JUDL.)
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